FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF CHINIWALAS PRIVATE LIMITED

professional, as registered with the Board

RELEVANT PARTICULARS
1. | Name of corporate debtor Chiniwalas Private Limited
2. | Date of incorporation of corporate debtor 03/02/1993
3. | Authority under which corporate debtor is | ROC Pune
incorporated / registered
4. | Corporate Identity No. / Limited Liability | US1909MH1993PTC070638
Identification No. of corporate debtor
5. | Address of the registered office and | Sr. No. 12/1a/A, Mantarwadi, Uruli Devachi,
principal office (if any) of corporate debtor | Tal- Haveli, Mantarwadi-Katraj Bypass
Road, Uruli Devachi, Pune, Haveli,
Mabharashtra, India, 412308
6. | Insolvency commencement date in respect | CIRP order dated 25.08.2026
of corporate debtor (communicated/received on 26.08.2026)
7. | Estimated date of closure of insolvency | 21.02.2027 (180 days from the date of
resolution process order)
8. | Name and registration number of the | Name—IP. Megha Agrawal
insolvency professional acting as interim | Registration Number -IBBI/IPA-001/1P-
resolution professional P01456/2018-19/12272
9. | Address and e-mail of the interim resolution | Address- 001, Shivranjini Apartments in

Circle of Congress Nagar Garden, Congress

Nagar, Nagpur - 440012 (M.S.)

Email: ip.meghaagrawal@gmail.com
Truenex Absolute Insolvency Resolutions
LLP

Plot no.72, Anjaneya Niwas, Opp. Dew
Trinity Hospital, Hindustan Colony, Near Sai
Mandir, Wardha Road, Nagpur 440015.
E-Mail:cirp.chiniwalas@gmail.com
08.09.2026

Not Applicable

10. | Address and e-mail to be used for
correspondence with the interim resolution
professional

11. | Last date for submission of claims

12. | Classes of creditors, if any, under clause (b)

of sub-section (6A) of section 2I,

ascertained by the interim resolution

professional

13. | Names of Insolvency Professionals

identified to act as  Authorised

Representative of creditors in a class (Three

names for each class)

14. (a) Relevant Forms and

(b) Details of authorized
representatives are available at:

Not Applicable

a) Weblink:
https://ibbi.gov.in/en/home/downloads
b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Chiniwalas Pvt. Ltd on 25.08.2026 (order
received/communicated on 26.08.2026).

The creditors of Chiniwalas Pvt. Ltd are hereby called upon to submit their claims with proof on or
before date 08.09.2026 to the interim resolution professional at the address mentioned against entry
No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.



A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No.13 to
act as authorized representative of the class in Form CA. - Not applicable

Submission of false or misleading proofs of claim shall attract penalties.

Chiniwalas Pvt. Lid.

Interim Resolution Professional
SD/- Megha Agrawal
Date: 28.08.2026 IP Megha Agrawal
Place: Nagpur Interim Resolution Professional

IBBI/IPA-001/IP-P01456/2018-19/12272
AFA valid up to —30.06.2027
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UBLIC NOTICE

NOTICE is hereby given that SMT.PRAGYA DEVENDRA
PALRESHA, Sole Proprietor of M/s Goodwill Developers is
lhe hcldar of the 247.20

with 96.52 sq.mtrs.)
beanng No.1 sntua(a on tha St:lt Floor of the Bulldmg known as
“GOODWILL LANDMARKS" standing on land admeasuring
Hectares 00=13 Ares out of land admeasuring Hectares
00=58.50 Ares bearing Survey No.11/10 situate at Village
Kharadi within the Registration Sub-District of Taluka Haveli,
District Pune and within the limits of the Municipal Carporatlon
of Pune together with an undivided 22.30% share in the said
Land and in the Common Areas and Facllities of the said
Building and further together with Covered Car Parking Spaces
admeasuring 123.65 sq.mlrs. situate on the Ground Floor of the
said Bulldlngappur(enanl thereto.

The said Smt.Pragya Devendra Palresha has authorized us
to verify her title with respect to the above mentioned property
and she has represented that her title to the same is free, clear
and marketable (subject only to leasehold rights held therein by
the State Bank of India ‘under a Dees of Lease daled
08.07.2020) and that there are no outstanding encumbrances,
charges, doubts or claims on or in respect thereof. As part of
Investigation of title of the said Smt.Pragya Devendra Pal
to the said Showroom Premises and its appurtenances, we are
having this Notice published.

In the circumstances, all persons having any claim, right, title
or interest of whatsoever nature in or to the said Showroom
Premises and its said appurtenances are hereby required to
make the same known in writing alongwith certified copies of
the documents in support of their claim to lhe undersigned atthe
address given below within fourteen days from the date of
publication hereof, failing which it shall be presumed that there
IS na such claim and the same, if any shall be considered to be

Dated this 27TH day of August, 2028.

M/S. RAJIV PATEL & ASSOCIATES

Advocates, Sd/- R.V Patel, Proprietor,

25, United Apartments, {st Floor, 2407, East Street,
Pune 411001. Tel: 26359111 / 26356789,

PUBLIC NOTICE

INVITATION FOR BID (IFB)
(LOGAL COMPETITIVE BIDDING)

SRM e-Tender No. T-2680/MSETCL/CO/Projects/Pre-Tender
(RFx No. 6000001591) [2nd Call}

MSETCL invites offers by SRM e-tendering in TWO bid system
(Techno-Commercial Bid and Price Bid) from the eligible
registered bidders for the following work as detailed below.
“Creation of 400/220 kV Switchyard at M/s GWEL for evacuation
arrangement for MSEDCL share of 200 MW power from 2x300
MW Thermal Power Plant Dist. Chandrapur under Nagpur zene,
MSETCL, Maharashtra.”

Prose Mahatma Phule Renewable Energy
cats i and Infrastructure Technology Limited
MAHAPREIT (A subsidiary of MPBCDC, Govt. of MH Undertaking)

Notice for Expression 0f Interest (EOI)
MAHAPREIT invites Expression of Interest (EOI) for the following
assignments /work : -

1) Engagement of Key Resource Persons (KRPs) Retired All India
Services (AIS) Officers and Domain Expans from the Corporate
of

<« Mahatma Phule Renewable Energy
Zrwt ] and Infrastructure Technology Limited
MAHAPREIT (A Subsldlary of MPBCDC, Govt. of MH Undartaking)

Notice for Request for Proposal (RFP)

MAHAPREIT invites Request for Proposal (RFP) for Selecuon of
Project Consultant (PMC) for

and Implementation of New Business Avenues and Insmuhonal
Processes for P ry Agricultural Cooperative Societies (PACS) In
In Line with The Model Bye-Laws and the Multi-State

Sector for Business D and F

Ce Societies (; Act, 2023 of The Government of

to-Government (G2G) Works of of

Departments and its Agencies.

website is from 21.08. 2026
Chief Engineer (Pro}ects). MSETCL

Interested bidders may obtain further i on| |2
the website In advisory for Di
The date of of Bid on the proposals,

of law firms for due dlllgence lagal frame work
(DMA)

The last date of submission of the ploposal Is 15/09/2026. Details ol
the Eol can be viewed and
website.

Ex-cullve Director (Admln)

CHIEF ENGINEER r:\

@
&2 (PROJECT) DEPARTMENT iy
PUNE MUNICIPAL CORPORATION
Notice of Extention of tender
Chief Engineer (Project) Department published Ter\dar
No. 026/38 on dated 0

APPENDIX IV-A
Sale Notice for sale of Immovable Propes
E-Auction Sale Notice for sale of Immavable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Iﬂlaﬁsl Acl 2002

Not

India.
The last date of submlsskm ofthe pmposal Is1 5109!2028 Details of the
RFP can be viewed on

and https://mahapreit.in website.

CGM (Co-operative)

MAHATMA PHULE BACKWARD CLASS

ﬂ DEVELOPMENT CORPORATION LTD., MUMBAI 7
S’ (A Government of Maharashtra Undertaking)
REQUEST FOR PROPOSAL (RFP)
Phule Class Devel Cs Ltd.
{MPBCDC) invites Request for Proposal for Rate Contract for Supply
of Business Correspondent Devices, Allied On boarding, Training and

Guarantor(s) that the below described Immovable Property morigaged lo Slmmllll

Finserve Limited (formerly known as Indiabulls (:ommnrclal Credit Limited)

[CN : UB.’)’Z)DLZWLCiMJ!] ("Secured Crn’.ﬂdﬁf’) Iha :omlmutn
of which has

time for sale period of this tender was dated 10/08/2026 lo
dated 25/08/2026 till 15.00 hrs. The submission date was

been taken by the Author of the Secured

Creditor, wil be sold on “as Is where is”, “as is what is” and “whatever there Is”
basis 0 30.09.2026 from 05.00 P.M. to 06.00 PM., for recovery of Rs. 92,04,226/-
(Rupses Ninety Two Lakh Four Thousand Two Hundred Twenty Six only)

hrs. The updated information and revision in dates about this
tender has been made available on the website www.maha-
tenders.gov.in.

The sale and submission of tenders will be online only at

Support Services across the State of Maharashtra.

The detailed RFP Document, including eligibility criteria, scope of
work, terms & conditions, empanelment process and other relevant
details, can be downloaded from the Maharashtra Government
& g Portal gov.in

ill 15. 4 i bid of the pending outstanding
(235,:32,,2353 s’l',.,f,.ﬁgd"{,f, .?52"2’;‘;‘0312‘325’?.7{‘," §°§‘o s, Eenciony rrears (i aeeruee s chraraoa) and pisront 24 08,2036 i | | Last Date & Time for Submission of Proposal:
Revised sale period of the tender is till date | |[3Ppicatie ""“" "“":‘,‘;o'zmw;,%:;',ew au"dmm;mmmbﬂ 17/09/2026 up to 03:00 PM I
01/09/2026 at 15.00 hrs. and submission of Creditor from JAYSMITS FERTI S PVT. LTD. (IHROUGH General MPBCDC Ltd.
tender on date 01/09/2026 at 15.00 hrs. The technical enve- DlRECTo“) WDWES"RAOJAD"AV'M‘?"“‘A"‘WDJ
lope of the tender will be opened on date 02/09/2026 at 15.00 Tta TSTAT TET

Crnm Ckvnn \.akh Eighty Eight Thousand only) Bﬂd the Earmast Mon Degosit
(“EMD") will be Rl 11,18,800/- (Rum“ Elaven Lakh Elahtlln YMUIIM Elght

DESCRIPTION OF THE IMMOVABLE PROPERTY
ALL THAT PIECE AND PARCEL OF APARTMENT L E. OFFICE NO. 10, ON THE

Pune, more Schedule 'A" to

Trust, Baramati, PTR No. F-490/Pune.

If any one has any objection to the said application or proposal of gift of the
properties described in Schedule 'A", they should submit their objection or
adduce any evidence or file written Statement In respect of the sald propertles
within thirty days (30) upto 5.30 PM from the date of publication of this notice
at 45/2, Balkrushna Dhole patil Road, Near Wadia College, Pune 411001 In
the office of Joint Charity Commissioner 1, Pune Reglon, Pune In person or
through his/her representative.

After the prescribed thirty days no any objection, evidence or written statement
shall be entertained. Further, if no any objection, evidence or written statement
received in the prescribed thirty days it will be assumed that nothing has to say
to anybody In respect of the sald properties and proposal of glft and necessary
order may be passed. SCHEDULE 'A"

All those pleces and parcels of agricultural land belonging to Vidya Pratishthan,
situated at Village Malegaon Khurd, Tal. Baramati, Dist. Pune, within the
Jurisdiction of Sub-Reglstrar Baramatl and bounding as under,

GatNo. |  AdmeasuingArea | Assessment

This Is tolnform that, Adv. Neelima Vinodkumar Gujar and Mr. Rajeev Haribhau | | www.mahatenders.gov.in. All other information will remain as | | €THFLOOR, BUILDING | WING NO. ‘B', HAVING cAnPETAuEAADuEAsuRmc govin & com
- - . 4 39.96 SQ. MTRS., CONSISTING OF ENCLOSED BALCONY

Deshpamie. Imslees of a public Trust namely *Vidya Pratishthan” and} | previously published. SQ.MTRS. LE. ET AREA), rmauenwnunuxunmwoen - 1425 faat®:- 19/08/2026
il e ( jointly filed an Sr.no. | Tender no. Work name SHARE IN THE LAND AND IN COMMON AMENTIES AND FACKLITIES, N THE

0.2 under Section 36{1)(a) of Maharashtra Public Tr 195¢ - PROJECT KNOWN AS “CITY VISTA", CONSTRUCTED ON PLOT NO. E,

m/eum "ble Joint S((a) Pune 1for H""mM’ 0 1 pme/chielen- |Appointment of PYOIGC‘ Management|| | SURVEY NO. 53111, 53172, S3/173, 53114, S35 (P) SY2A/1, SZAJ4, SI2ATS, 11/ =

before seeking grproj C for pre|| [5324%, 532477(P) 54/1I1(P) 5411/3(P), S42I(P) SA/AN, S4/412(P) S4I4I3(P)
to permanently gift immovable property of Vidya Pratishthan, PTR No. F591/ 2026/38 |and post fonder activities for|| | S4I44(F) 54/58, 5416 AND 5417, VILLAGE KHARAOL TALUKA HAVELL DISTRICT | | Bids are Invited Kotkasim Bolni road to Narwas, Renewal of road from

~PUNE - 411014, MAHARASHTRA.

Construction work for the Pashan-
panchavati-kothrud Tunnel project,

as included in the Pune Municipal|[ |sa10910, +1 E-mail id:

For detailed terms and conditions of the sale, please refer 1o the link provided on the
website of the Secured Cradilor i.e. www sammaanfinserve.com. Contact No: 0124~

Jindoli Ghati Har Temple, Consl. of BT road from Langarbas to
Amarsingh House, Rate Contract on vairous DLP Roads in Dn. K.G.Bas,
Consl, of Missing Link roads Under Pkg. No. RJ-Khairthal/01/ML/2026-

Corporation's Development Plan bidding. log onto www.auctionfocus In.

e . . Y AUTHORISED OFFICER
SO E. e Sd/- Executive Engineer (Project)| | .. 00000 SAMMAAN FINSERVE LIMITEO (Formerly known as
R3s/ecsn Pune Municipal Corporation| | g, pyng INDIABULLS COMMERCIAL CREDIT LIMITED) | |No, RJ-

F
= 27, Const. of Missing Link roads Under Pkg. No. RJ-Khairthal/04/ML

/2026-27, Renewal of Non Patchable roads Under Pkg. No. RJ-
Khairthal/05/NP/2026-27, Renewal of Non Patchable roads Under Pkg.

SHRI AMBIKA GRAMIN BIGARSHETI SAHAKARI
PATSANSTHA MARYADIT. KHODAD.
TAL-JUNNER, DIST-PUNE, PIN-410517
From “Z"(see sub-rule [11(d-1)]of rule 107 P Notice for |

Property

T TAGRA/RA-S F1.156 A1 20w 0.58.94.970.12026/975, £5.01/04/2026.
=Yl 2Ee FF 101/509/726/2026 12.21/01/2026.

12 | 08H-15R | 14r-00p

the being the Recovery offi icer, of \ha Shn Ambika Gramm Bigarsheti

t i P Maryadit, Khodad. under the hira Rules,

01 [Which is bounded on towards the :-
East- ShivBaramati  West- Gat No. 113

North - Gat No. 110~ South- Gat No. 119
Gat No. Admeasuring Area
06H-28R
Pot Kharab - 00H-06R
Total :- 06H-34R
Which is bounded on towards the :-
East-GatNo. 116 West- Gat No. 152
North-GatNe. 113 South- Gat No. 116

115 06R-66P

02

1961 issued a Demand notice dated 29/01/2026 calling the |udgmsnl Will answer Debtor
Responded No. 1 Mr. Rohidas Tukaram Thorat. Responded No.2 Mr.Goraksh Uttam

No. 3 Mr. Dand repay the amount mentioned
inthe nouce bemg Rs.12,53,637/- (In words Rupees Twelve Lakh Fifty Three Thousand Six
Hundred & Thirty Seven Only) with date of receipt of the judgment debtor having failed to
repay the amount, the undersigned has issued a notice for attachment dated 07/07/2026 and
attached the property described herein below.

The judgment debtor having failed to repay lhe amount notice is hereby glven to the judg-
ment debtor and the public in general that the d has taken on
27/07/2026 of the properly described herein below in exercise of powers conferred on him
under rula 107 [11(d-1)] of the MCS Rules, 1961.

The debtor in particular and the public in general is here by cautionad not to deal

This Notice issued today 05/08/2026 under the seal of Joint Charity
Commissioner, Pune and under my signature and seal.
Superintendent (Legal)

with the property and any dealings with the property will be subject to the charge of the Shri
Ambika Gramin Bigarsheti Sahakari Patsanstha Maryadit, Khodad. For an amount Rs.
13,37,387/- (In Word Rs. Thirteen Lakh Thirty Seven Thousand Three Hundred & Eighty

2026-27, Renewal of Non Palchable roads
Under Pkg. No. RJ-Khairthal/08/NP/2026-27 are invited from interested
bidders upto 01.09.2026 time 6:00 PM. Other particulars of the bid may
be seen on the procurement portal (hltp:/eproc.rajasthan.gov.in,
http/sppp.raj.nic.in) of the state. The approximate value of the
procurement is Rs. 1368.93 Lacs.

NIB No. PWD2627A2524

UBN No. PWD2627WS0B11275 , PWD2627WS0B11282
PWD2627WS0B11285, PWD2627WSRC11288
PWD2627WS0B11292, PWD2627WS0B11294
PWD2627WS0B11297, PWD2627WS0B11299

PWD2627WS0B11301 5
Executive Enqlnu;
DIPR/C/15550/2026 PWD Div KISHANGARH BAS
MAHARASHTRA KRISHNA VALLEY DEVELOPMENT
CORPORATION,PUNE

(A Government of Maharashtra Undertaking)
Office of The Executive Engineer, Chaskaman Irrigaion Division,

Address: - New Administrative Building,AWing,4* Floor,Pune-41100 1
E-Mail ID— eecidpune @gmail.com Office Phone No-:020-26123902

ender Notice No. 05 for Year 2026-27 ;

Online electronic bids for below mentioned works are invited by The Executive Engineer,
Chaskaman lrrigation Division, New Administrative Building, AWing 4" Floor,Pun-411001,
Water Resources Department Govt. of Maharashtra on behalf of Governor of State of

Place: P Seven O 026 ¥ 2 Maharash!ra Inviting bids lhrough Etender system (online) In the works shown below from
e Public Trust Registration Office, Pune Reglon, Pune ven Only) as on 27/08/2 Dzesifr‘ﬁ,;?::"if,ﬁ‘ra;{gs:bls:';:‘:;gﬁfym thiareon C of Tender d should be downloaded from the Government
P Al the pieces and parcel of the property in the name of Will answer Debtor responded No. 1 wabsne hnpsjlmahatenders .gov.in Detailed Tender Notice and information regarding e-
FORM A Mr. Rohidas Tukaram Thorat, their names are occupied by their share, At. Post- Mal s on the Government website and on the Nolice board of Divisional
Tal-Shirur, Dist. Pune the area below hare. office. o %
PUBLIC ANNCUNCEMENT Village | Gat out of Boundires OT ATes Executive Engineer, Chaskaman Irrigation Division, Pune reserves the power to accept or
(Under Regulation 6 of the : reject tenders. Conditional tender will not be accepted. If there is any change in the said
( 4 Insolvency and Bankruptcy Board of Indla N hich A P I
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) L I I ATOR East |South | West |North tender nolification, it will be informed on the website https//mahatenders.gov.in and the
Malthan,| Khate |Total Area 7 H. 27 R +PK. 4 H. 32 R.,| Land Land of | Gat notice board of the Division Office.
FOR THE ATTENTION OF THE CREDITORS OF Taluka |No. 805 [Aakar 4 Rs.36 Paise. out Of Area 1 H.40| Of Mr. |Runnel| Thakaji | No. - : s -
N f Work: R ke Piers,Sill and Guide Wall for leak:
CHINIWALAS PRIVATE LIMITED > o ame of Work: epair works to Piers,Sill and Guide Wall for leakage
Sh_lrur. Gat No.[R +P.K. 1 H. 08 R, Aakar 0 Rs. 84 Paise,| Dattu 718 & prevention and strengthening and other ancillary works
RELEVANT PARTICULARS Dist, 671 |Agricultural land in the Name of| Thorat Forest of K.T.Weir at Vadhu.
L | Name of the coporste deblor_ | Clinieias Privote Limied Pune. Responded No.1 Mr.Rchidas Tukaram -
2 Dot o nooporaton i e | 03/02/1993 Thorat || District: Pune
corporate Sebios
3. [ Asthorty under which the ROC Pune All prop situated At. Post - Malathan, Tal- Shirur, Dist. Pune. ”C“' Put to Tender: Rs. 504.90 In lakhs
corporate debx s Place:” KHODAD Sign/- ( Mr. M. B. Neharkar ) |[E-tender available period: |From Dale, 28/08/2026 To Dale.11/09/2026
inoorporsied  regisered Date :- 27/08/2026 Shed B iriofeet 8
2. [Coporats Wenidy Namber/ | (ST900MHIG83RTOOTOR8 ] . pedial hecovary and Sales Officer IE-tender Opening Date: Date. 15/09/2026 (if possible)
, MSC. ACT 1960, SEC. 156 & RULE 1961, RULES 107
mjersbpen bl eal Shri Ambika Gramin Bigarsheti Sahakari Outward No :- CID/AB/Tender/2968/202 6
e N Patsanstha Maryadit, Khodad. Date - 20 /08/2026
5. | Address of the regisered S, No. 12/1a/A Martarwad, 8 Tal. Junnar, Dist. Pune 410517 Office of E: ive Engineer, G 1 : Sd/- (Er.M.T.Jadhavar)
offe and el ofce Unii Devachi To Havel : T : Division, New Administrative Building,A-Wing, zoutlve Eng e
(i any) of Bypass Road, L Pune, Haved, 4th Floor,Pune-411001 gaton
Maharashtra, India, 412308 DGIPR-2026-27/2543 Division,Pune-01
Insalvency commencement ORP order daed 25082026
& mmmm {communicated/recehe on 26.08.2026) r”lCICl He Fi Corporate Office: ICICI Home Finance Company Limited, ICICI HFC Tower, \ -
UL Ot T e oend on S0 B0 0mMe FiNAance | angheri - Kurlo Rood, Andher (Eost), Mumbai - 400059, Ind BEFORE THE HON'BLE NATIONAL COMPANY LAW TRIBUNAL, CHENNAI BENCH
7. | Estimated date of dosure of the | 21.02.2027 (180 days fiom the date of order) Branch Office: Ground Floor, Vasant Plaza, Bagal Chowk, Rajaram Road, Rejorompur, Kolhopur - AISDOB CP (CAA) No. 56/(CHE)/2026
Insolvency resolution process, Bronch Office: 2nd Floor, Unit No. 208, 209 & 210, Kakade Bizz Ican, CTS No, 26878, Bhamburda, Next to E square, CONNECTED WITH
[ 8. [Name and registration number | Name -IP. Megha Agiawal Unlversity Road, Shivajinagar Pune-411005.
of the insolvency professional Registration Number - Branch Office: 4th Floor, Office no. .xos Regent Plaza Mall, Pashen Llnk Rd, Baner, Pune, Muhumshlm 411021, CA (CAA) No. 8/(CHE)/2026
acting as interim resokution 188Y1PAO01/IP-PO1456/2018-19/12272 Fi IN THE MATTER OF SECTIONS 230 T0 232 OF THE COMPANIES ACT, 2013 AND THE COMPANIES
professional E-Auction Sale Notice for Sale or Immovable Assets under (ﬂe'SccuﬂhlollDﬂ and Rt:onslm(bon of Financiol (COMPROMISES, ARRANGEMENTS AND AMALGAMATIONS) RULES, 2016
o N eeaiTe ey — Assets and Enforc of Sccurity Interest Act, 2002 read with provise to Rule 8 (6) of the Sccurity Interest AND
interim resolution professional, | Circle of Congress Nagar  Garden, z:lnctés M':zyd awen to the public in general and in pn'?h.:uv ‘Soe the g%":dwev(sllhun: Gucvunmr’(s) m '!‘ZE IN THE MATTER OF COMPOSITE SCHEME OF ARRANGEMENT AMONGST APOLLO HOSPITALS ENTERPRISE
registerad with the Board Congress Nagat, Nagpur - 440012 low descril property rged to the Secured Creditor, the Possession of wi S
e Emak i been taken by the Authorized Officerof ICICI Home Finance Company Lt wil be sold on “As s wheres”, “As s LIMITED AND/APOLLO HEALTHCO LIMITED AND KEIMED FRIVATE LINKTED AND APOLLO HERLYHTECH LIMITED
he Whe r ther rth fr AND THEIR RESPECTIVE SHAREHOLDERS AND CREDITORS
o) r = T e s P whatis”, ond "Whatever theres”, as per the brie
Address y Resoktions
conespondence wih the Pk 72, Anjaneya Nwas, Opp. Dew Trney e N ot mormower V| Detailz of the) | Gmount [Rezerve [ Dateond [ Date & TOne Doy [SARFAES] | | ppo1y g HOSPITALS ENTERPRISE LIMITED, a company Incorporated under the provisions of the Corroanlcs Act, 1656,
Inerim resolston professional | Hospial, Hixustan Colory, Near Sal Mandi, °| Cuorer Wi gnow‘ Mg [Famest | property | Aucion | Auction | o Corporaleldenticatlon No. LBS110TN1973PLC008035, PAN AARCAS443N, havingis
Ve foe pagair 440015 Py v O i Dtodt e R APuram, Chennal, Tam Nadu-600 028, India.
T2 Cost de for ——-Mﬂm—zam 2026 () @] €] (0] 3] (i3] [(S] T [U] ..PETITIONER COMPANY 1/ DEMERGED COMPANY
1. |Santosh Sodashiv  |Flat No. 06, 3rd Rs. Rs. Symbolic APOLLO HEALTHCO LIMITED, a company incorporated under the provisions of the Companies Act, 2013, Corporate
chaims il (Borrower) |Floor, Pankaj 2584, | 3100, | 21,2026 | 28,2026 | 25,2026 [Pos: No. UB5110TN2020PLC135839, PAN AATCAS622L, having its Registered Office et 19, Bishop Gardens,
12] Classes of croditors, f any, under | Not Applicaie mslk;uu (Sémlosh AN:am;HCéE 581/ | 500~ u:oroAM °1~1¢7PM Before R APuram, Chennal, Tamil Nadu-600 028, India.
lokar (Co- o
U8 B ot sl i G of Banower) Lo o |Second Lone, 193 | 330, |0300rm | 0soopm | EOPM ...PETITIONER COMPANY 2 / TRANSFEROR COMPANY 1
section 21, ascertained by the L+ 372 050~ KEIMED PRIVATE LIMITED, a company incorporated under the provisions of the Companies Act, 1956, Corporate Identification
irteri resohson professional KPRO000137220 W Ko No. U72200TH2000PTC179280, PAN ARBCK4532, having its Registered Office at 18, Bishop Garcens, R A Puram, Chennl
T3] Names o Inschency ot Appicatie Toluka Karveer, Dist. Tamil Nadu-500 028, Indk
vy Kolhapur-416008 [amil Nadu- , India.
Profssikni \derfied 1o ack Y [TRSRY R T o [ Physcal ..PETITIONER COMPANY 3 / TRANSFERCR COMPANY 2
FS7LTOM) e Erkae Phulwan (Bomower) |Floor M Building No. | 63,99, | 5388, | 21,2026 | 28,2026 | 25,2026 [Possession APOLLO HEALTHTECH LIMITED, 2 company incororated under the provisions of the Companies Act, 2013, Corporale
of crediors in a dass Simran Bharat AMoyaka CTSNo. | 260/~ | 750k |11:00 AM | 0200 PM | Before Identification No. UB3122TN2025PLC180534, PAN ABCCA9131A, having its Registered Office at 19, Bishop Gardens,
_;__ﬂ"w names for each class) Chulmond (G0 e [r1e g = 272 [ August |7 P SO L R LT RAPuram, Chennai, Tamil Nadu-600 028, India.
[14(a) Reevant Forms and @) Webink LHPVL0000137 2958/ [Punawrale Taluka | 2 2026 | 535 | 0300 PM | 03¢ ...PETITIONER COMPANY 4/ RESULTANT COMPANY
(b) Detals of authorzed 1373038 [Haveli Pune-411033 P ‘Pelilioner
[representatives are b} Not Appicable 3. [Mangesh Deepak ot et Fet Re. s, Physical NOTICE OF PETITION
avalable at: Gaikwad (Borower) o 20,40, 221401-' 08,2026 ézbgo;s 11,2026 NOTICEs CP (CAA) No. (Company Petition®), under Sections 23010232 of
Nooce is hereby given that the National Company Law Tribunal has ordered i Deepak b 7g}‘;o§;" Sl L o sl e the Companies Act, 2013 (*Act") for sanction of the Composite Scheme of Arrangement amongst Apollo Hospitals Enterprise
of a corporate y resolution process of the ower) 705 PltNa 91 And |7, T026 03:00 PM | 0300 PM Limited (“Petitioner Company 1/Demerged Company”), Apollo Healthco Limitzd (“Petitioner Company 2/Transferor
c""““a’as PV Ltd on 25.08.2026 (order d/ on TO00015ASE 8Pt 1 S2M 92af Company 17), Keimed Private Limited (“Petitioner Company 3/Transferor Company 2°), Apollo Healtitech Limited
i:;ocﬁ?;fs)‘ov Chiniwalas Pvi. Ltd are nereby called upon to submit their O et (“Pelitioner Company 4/Resultant Company”) and ‘"e‘;"m"‘ shareholders and m,('m""‘“m;mngy
% by P " 413102 1 the Petitioner Companies on the 17th day of July, 2026. In terms of the directions issut Hon'ble Nat ompany Law
GRTSWIN biogt onjor istore date 04.08.2026 % the fnariey (esckunion o TburlGnch o Cherva ol Tuta i sl 171, 202 Crr) s e Gy Ptin
entryNo. 10. The online auctionfwill beYonducted on website (URL Link{likps:/BidDealin) of our auction agency ValueTrust Capitol v ied P
The financial creditors shall submit their claims with proof by electronic | | Services Private Ui Tost chance to pay the totol dues with further interest til the Company F for hearing on 71h October,
meal ly. All i i fl by 53 Any deslr Company Petition, to the Petiti mpanies' Advocate, notice

postor by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12,

shall indicate its choice of authorized representative from among the three

Insolvency professionals listed agalnst entry No.13 to act as authorized

representative of the class in Form CA. -

Notapplicable i &
f fals proofsof clai nnnAhu\:

=y

1P Megha Aglawal

Sepl 1,2026Septemt r25 203@pefoge 04:90 PM. fhe Prospective idder(s) must also submit signed copy
of Re: hmq kﬁﬁlﬁl Home Finence Company Limited Branch Office
Addrcss on i D of t! c I?Ud r 11, 2026/Scptember 25, 2026 before 05:00 PM.
& 4 jeduled Bank in favor of "ICICI Home

The Prospective Bid
at ICICI Home Fin

loney Peposit (EMD) RTGS/ Demand Draft (DD) (Refer Column E)
pany lel ed Branch Offic®Address mer.tioned on top of the article on or before

ontop of the article.
For any luﬂher clarifications wuh regmds to inspection, terms and conditjons of the ouction or submission of

IGC‘ ﬁ ‘ﬁ L‘L’rﬂlcd 'on 9320807300 or ValueTrust Centralised HelpCesk
BHEYCIEy

No.6200-22
by .

x es further reason

Du 28,08.2026

AFA valid up to - 30,06.2027

@ce: Kolhapur, Pune

fthe sale, pl

For
Date: August 28, 2026 Authorized Officer, “ICICI Hnme Finance Company Limited”,

CIN Number:- U65922MH1999PLC120106 /

ol his/her lmenllon slam:d by himvher or his/her advocm, with his/her name and address so as to reach the Petitioner
notlater hearing of the Company Petition.

Whm he/she seeks to oppose the Company Petition, the grounds of opposition or a copy of his/her affidavit shall be furished

with such natice.

A copy of the Company Petition will be furnished by the undersigned to any person requiring the same, on payment of the

prescribed charges for the same.

Dated this 27th day of August, 2026
Sd-

Mr. Anlrudh Das / Ms. Akhlia J,
Shardul Amarchand Mangaldas & Co.,
No. 87/48, 2nd Floor, ASV Chamiiers Square,

Chamlers Road, R A Puram, Chennai-600 028, India.

IBBI/IPM)OI/IP—P01456/201&-19/12272
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: PUBLIC NOTICE

Notice Is hereby given that PUSHKARNATH RADHAKRISHNA
KAUL, is an owner/occupler /lessee of the plot more particularly
described in schedule written hereunder. The said
owner/Occupler/lessee have assured me that his rights, title and
interestin the property, is free clear and marketable and free from all
reasonable doubts and or encumbrances and the said
Owner/O: have me to issue a Title
Certificate about the same.
The said Occupier /Owner/lessee have further assured to me that
schedule property is free from all encumbrances and/or defects in
Illlla Arf\‘y person/s having any claim by way of sale, Mortgage, lease,
ien, gil
anachmenl or otherwise howsoever in respect of the same are
required to intimate the same in writing to the undersigned together
with documentary proof thereof within 15 (Fifteen) days of
publication of this notice, failing which all such claims, if any shall be
deemed lo halim been waived and abandoned the same and no
ions shall b
SCHEDULE OF PROPERTY

All that piece and parcel of sanctioned layout property bearing
Survey 62/65A/Plot No. 369 an area admeasuring 00 H 6.50.01 R
i.e. 650.01 sq.mtrs. alongwith Membership rights in society Known
as "MAHATMA CO-OPERATIVE HOUSING SOCIETY LTD (Poona)
(Reg No — PNA/HSG/228 dated 5/10/1965) situated at Revenue
Village Kothrud, Tal Haveli, Dist Pune within registration Sub
Registrar Haveli No. 1 to 29 Pune and within the limits of Pune

and asunder ;- On or towards the
East: By 12 2 Mtrs. Road On or towards the West : By Plot No.
370, On or towards the South : By Plot No. 368, On or towards the
North : By 9.20 mtrs. Road.

PUNE, DT. 25/08/2026
P. N. KULKARNI, ADVOCATE
Office No. 308 & 308, Wing A, Jai Ganesh Vishwa,
Vishrantwadi, Pune 15. Mobile No. 9422080971
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